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THE MINISTER OF PETROLEUM AND 
CHEMICALS (SHRI P. C. SETHI): (a) 2,813. 

(b) Approximately 2,000. 

(c) For Corporation-controlled ret~il out-
lets, known as 'A' class outlets, Indian Oil 
Corporation leases and develops land and puts 
up all facilities including pumps, tanks, sales-
room, emblem sign and service station equip-
ment (where applicable). For dealer-controlled 
sites, known as 'B' class outlets, Corporation's 
investment is limited to the provision of pumps, 
tanks and emblem signs only. The Corporation 
has also a hire-purchase policy for service 
station equiPment. Where justified, suitable 
subsidy is given to selected dealers for modernis-
ing their outlets. The facilities presently given 
by Indian Oil Corporation are broadly similar 
to those given by the other oil companies. 

Complaints from Medical Institutions of 
Mysore. regarding Private Institutions 

2066. SHRI G. Y. KRISHNAN: Will the· 
Minister of HEALTH AND FAMILY PLAN-
NING be pleased to state: 

(a) whether Government have received 
some complaints from the Mcdical Institutions 
of Mysore State regarding PI ivate running 
institutions; and 

(b) if so, the action taken by Government 
in this respect? 

THE MINISTER OF STATE IN THE 
MINISTRY OF HEALTH AND FAMILY 
PLANNING (SHRI D. P. CHATTOPA-
DHYAYA): (a) Yes. 

(b) Complaints in respect of two private 
Medical Institutions in Mysore State have 
been received. One is from the students of the 
Me,lieal Colleg,~, Gulbarga, and the other is 
frvlll the non-teaching staff of the Kasturba 
Medical College, Manit:al. 

Regarding the Gulbarga Medical College. 
the co'n! I :int is that the managell.ent is charg-
ing hiZh '.\)lIeg.: f,:cs in addition \0 Capitation 
fcc'. As r.:gards the Kasturb;,. Mc,!ic'" College, 
M:l1dral, the complaint relates to inadequacy 
of pay and allowances of the non-teaching staff. 

D lth tllese complaint,; have been forwardcd 
to t'l' Government (,I' Mys(lI"c for nrrropri~te 
actbn. Since they arc rriv~te Institutions, 
the Oovernment of Indill cnn hnrdly intervene 
in the matter. 

Incentive Scheme in Sindri Fertiliser I<'Ilctory . 

2067. SHRI S. P. BHATTACHARYYA: 
Will the Minister of PETROLEUM AND 
CHEMICALS be pleased to state: 

(a) whether there is any incentive scheme 
in Sindri Fertilizer Factory; 

(b) if so, the main features thereof; and 

(e) the steps taken by Governmert~ for the 
implementation of the scheme? 

THE MINISTER OF PETROLEUM AND 
CHEMICALS (SHRI P. C. SETHI): (a) to 
(c). The information is being collected from 
the Fertilizer Corporation of India. and will 
be laid on the Table of the House in due CO\lrse~ 
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